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From Shrl Saptarshi Garg,

Joint Registrar (Vigilance),

Gauhati High Court,
Guwahati.

To, Shri Joel Joseph Denga,

Registrar,
Gauhati High Court,
Aizawl Bench.

Dated Guwahati, tA
)h

[4ay, 2023

Sub:- Casual leave with station leave permission'

Ref:- Your letter dated 11rh MaY,7023.

With reference to the above, I am directed to inform you that you have

been granted casual leave for three days from L7 'O5'2O23 to 19'05'2023' with

stationleavepermission,asprayedfor.Further,theJointRegistrar(Estt.),Gauhati

High Court, Aizawl Bench, will remain in charge of the Registrar, Gauhati High Court'

Aizawl Bench, during Your absence.

Yours faithfullY,

e J-t-
,T. REGISTRAR ruIGILA NCE)

Memo NO.HC.Vrl-125/20o8(Pt.)/4260-4261/A. dated ) lA- O 5 -2A21

1. The Joint Registrar (Estt.), Gauhati High Court, Aizawl Bench, Aizawl'

,/r. ,n.Project lYanager, Gauhati High Court'

4

Sir,

Copy to:

4-
I v NC


